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Child's Tragic Death Spurs NHRC Action on Moti Nagar Park Safety 

https://www.devdiscourse.com/article/headlines/3133341-national-seed-congress-2023-
pioneering-resilient-agriculture 

The NHRC has launched an investigation following the tragic death of a four-year-old in 
West Delhi's Moti Nagar. A machine from an open-air gym reportedly fell on the child, 
triggering concerns over park equipment maintenance. Notices have been issued to 
relevant authorities for detailed reports. 

Devdiscourse News Desk | Updated: 24-10-2024 14:44 IST | Created: 24-10-2024 
14:44 IST 

The National Human Rights Commission (NHRC) has intervened after the tragic death 
of a four-year-old boy in West Delhi's Moti Nagar. The incident occurred when a piece of 
equipment from an open-air gym reportedly fell on the child in a park, raising serious 
issues regarding equipment maintenance. 

The NHRC noted that if media reports are accurate, they reflect a severe human rights 
violation due to alleged negligence by local authorities tasked with upkeeping public 
park facilities. This incident highlights potential dangers present in other publicly 
managed parks in Delhi. 

In response, the Commission has demanded detailed reports from top officials, 
including the Chief Secretary of Delhi and heads of the DDA, MCD, and NDMC. These 
reports, expected within four weeks, should cover maintenance audits, safety 
measures, and any compensation for the victim's family. Police comments and 
investigation updates are also sought. 
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Concerns over NHRC’s effectiveness in addressing human rights 
violations 

https://indiatomorrow.net/2024/10/24/concerns-over-nhrcs-effectiveness-in-addressing-
human-rights-violations/ 

By  admin indiatomorrow -October 24, 2024 

NEW DELHI: NGO groups – All India Network of NGOs and Individuals working with 
National and State Human Rights Institutions (AiNNI) and Asian NGO Network on 
National Human Rights Institutions (ANNI) – have criticized India’s National Human 
Rights Commission (NHRC) for failing to effectively address human rights violations. 
This has been reported by the counterview.net news website. 

In a submission to the Global Alliance of National Human Rights Institutions (GANHRI), 
the two NGOs noted that NHRC’s accreditation status has not been updated since 
2017, misleadingly stating that it has retained its ‘A’ status. This lack of transparency 
diminishes civil society’s trust in NHRC. 

The report highlighted a decline in NHRC’s functionality, with ongoing vacancies and 
only one acting member following the resignation of its chairperson in May 2024. It 
accused NHRC of inaction amid serious crimes like rape and custodial violence, and of 
being unable to defend civil liberties in the face of new laws restricting freedoms. 

Despite offers from civil society to help develop a strategic plan, NHRC has not 
responded to systemic violations of rights or implemented recommendations from 
GANHRI regarding its organizational structure and engagement with civil society. The 
report also criticized the lack of diverse representation within NHRC’s membership and 
the influence of police officers in its investigative processes, which compromises 
impartiality. 

The NHRC’s current leadership has been questioned, particularly regarding the 
appointment process of its secretary general and the overall lack of adherence to the 
Paris Principles that require independence from government interference. The report 
underscores NHRC’s failure to advocate for human rights, highlighting specific cases of 
detained activists and a general neglect of urgent human rights issues. 

The report paints a bleak picture of NHRC’s operations, suggesting it is failing to fulfill 
its mandate while raising concerns over governmental influence and the need for reform 
in addressing human rights violations in India. 
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Human Rights Body Takes Action After Boy, 4, Dies At Delhi's Open 
Air Gym 

https://www.ndtv.com/delhi-news/human-rights-body-takes-action-after-boy-4-dies-at-
delhis-open-air-gym-6863981 

The authorities are also expected to inform whether any compensation has been paid to 
the aggrieved family. 

Delhi NewsAsian News InternationalUpdated: October 24, 2024 5:26 pm IST 

New Delhi:  

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a 
media report that a four-year-old boy died after a part of a machine in an open-air gym 
fell on him in a municipality-run park in West Delhi's Moti Nagar on 13th October 2024. 

Reportedly, the people present on the spot suspected that the nuts and bolts of the 
equipment were loose which led to the incident. 

The Commission has observed that the contents of the media report, if true, raise a 
serious issue of violation of human rights due to alleged negligence by the authorities in 
the maintenance of the equipment, installed in the public park. 

The incident raises serious concerns about the condition of equipment in other public 
parks governed, managed and maintained by the local government bodies in Delhi. 

Accordingly, it has issued notices to the Chief Secretary, Government of NCT of Delhi, 
Vice-Chairman, Delhi Development Authority (DDA), Commissioner, Municipal 
Corporation of Delhi (MCD) and Secretary, New Delhi Municipal Council (NDMC) calling 
for a detailed report in the matter within four weeks. 

The authorities are also expected to inform whether any compensation has been paid to 
the aggrieved family. 

The report should also include the status of the maintenance and safety audit of the 
swings and gym equipment, etc. installed in the public parks under their jurisdiction in 
Delhi. 

The Commission has also asked the Commissioner of Police, Delhi to submit his 
comments on the subject along with the status of the police investigation being 
conducted in the instant case. 
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India News | NHRC Takes Suo Motu Cognizance of Boy's Death in 
Open-air Gym in Delhi 

https://www.latestly.com/agency-news/india-news-nhrc-takes-suo-motu-cognizance-of-
boys-death-in-open-air-gym-in-delhi-6366519.html 

Agency News ANI| Oct 24, 2024 02:56 PM IST 

Get latest articles and stories on India at LatestLY. The National Human Rights 
Commission (NHRC) has taken suo motu cognizance of a media report that a four-year-
old boy died after a part of a machine in an open-air gym fell on him in a municipality-
run park in West Delhi's Moti Nagar on 13th October 2024. 

New Delhi [India], October 24 (ANI): The National Human Rights Commission (NHRC) 
has taken suo motu cognizance of a media report that a four-year-old boy died after a 
part of a machine in an open-air gym fell on him in a municipality-run park in West 
Delhi's Moti Nagar on 13th October 2024.Reportedly, the people present on the spot 
suspected that the nuts and bolts of the equipment were loose which led to the incident. 

The Commission has observed that the contents of the media report, if true, raise a 
serious issue of violation of human rights due to alleged negligence by the authorities in 
the maintenance of the equipment, installed in the public park.The incident raises 
serious concerns about the condition of equipment in other public parks governed, 
managed and maintained by the local government bodies in Delhi. 

Accordingly, it has issued notices to the Chief Secretary, Government of NCT of Delhi, 
Vice-Chairman, Delhi Development Authority (DDA), Commissioner, Municipal 
Corporation of Delhi (MCD) and Secretary, New Delhi Municipal Council (NDMC) calling 
for a detailed report in the matter within four weeks.The authorities are also expected to 
inform whether any compensation has been paid to the aggrieved family. 

The report should also include the status of the maintenance and safety audit of the 
swings and gym equipment, etc. installed in the public parks under their jurisdiction in 
Delhi.The Commission has also asked the Commissioner of Police, Delhi to submit his 
comments on the subject along with the status of the police investigation being 
conducted in the instant case. (ANI) 
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NHRC issues notice to Delhi government over death of a four-year-old 
boy after a part of a machine in an open-air gym fell on him 

https://www.thehindu.com/incoming/nhrc-issues-notice-to-delhi-government-over-death-
of-a-four-year-old-boy-after-a-part-of-a-machine-in-an-open-air-gym-fell-on-
him/article68791563.ece 

Published - October 25, 2024 12:46 am IST - New Delhi 

National Human Rights Commission (NHRC) on Thursday took suo motu cognisance of 
the death of a four-year-old boy in west Delhi’s Moti Nagar after a part of a machine in 
an open-air gym fell on him in a municipality-run park. 

The eyewitnesses of the incident suspect that the nuts and bolts of the equipment were 
loose which led to the incident. 

Observing that the incident raised a serious issue of violation of human rights due to 
alleged negligence by the authorities in the maintenance of the equipment installed in 
the public park, the Commission issued notice to the Chief Secretary, Government of 
NCT of Delhi, Vice-Chairman, Delhi Development Authority (DDA), Commissioner of the 
Municipal Corporation of Delhi (MCD) and the Secretary of the New Delhi Municipal 
Council (NDMC), calling for a detailed report in the matter within four weeks. 

The authorities are also expected to inform whether any compensation has been paid to 
the aggrieved family. 

The report should also include the status of the maintenance and the safety audit of the 
swings and gym equipment installed in the public parks under their jurisdiction in Delhi. 
The NHRC has also asked the Commissioner of Police to submit his comments on the 
subject along with the status of the police investigation being conducted in the case. 
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NHRC Issues Notices to Delhi Police Commissioner and Chief 
Secretary Regarding Rescue of Child Labourers 

https://www.newsx.com/india/nhrc-issues-notices-to-delhi-police-commissioner-and-
chief-secretary-regarding-rescue-of-child-labourers/ 

The National Human Rights Commission (NHRC) on Tuesday took suo motu 
cognizance of a media report that 23 child labourers were rescued in the Saraswati 
Vihar area of North-West District, Delhi. 

By Srishti Mukherjee 

July 9, 2024 5:25 pm Asia/KolkataIST, Updated 4 months ago 

The National Human Rights Commission (NHRC) on Tuesday took suo motu 
cognizance of a media report, carried on July 5, that 23 child labourers were rescued in 
the Saraswati Vihar area of North-West District, Delhi. 

According to an official release, the children including nine girls and 14 boys were 
brought to Delhi from nearby states and were working in various factories. 

“The Commission has observed the contents of the news report, if true, raise a serious 
issue of violation of the rights of the children. The Child Labour (Prohibition and 
Regulation) Act, 1986 as amended in 2016 prohibits the employment of children under 
the age of 14 years in any capacity including domestic help,” the release said. 

“The Act also makes it a criminal offence to employ a child as a worker/ labourer. 
Accordingly, it has issued notices to the Chief Secretary, Government of NCT of Delhi 
and the Commissioner of Police, Delhi to submit a detailed report in the matter within 
two weeks,” it added. 

The Commission also directed the District Magistrate (DM), North West Delhi to submit 
a report indicating the action taken as per provisions of the Child Labour (Prohibition 
and Regulation) Act, steps taken for their rehabilitation and reunion with their respective 
families as well as to continue their education. 

“The DM, North West Delhi is also expected to inform regarding legal action taken if any 
child labourer was being kept under bondage,” the release said. 

Earlier also, the Commission came across such complaints/ news reports alleging 
violation of the Labour Laws by the owners of the factories running in various parts of 
the National Capital. 

Given this, the Commission has also sought to know about the action taken against 
such delinquent employers. A survey of the NCT of the Delhi area is required to be 
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conducted to know if there are more industrial units where the children are being 
engaged as labourers and what action has been taken against them. 

(Except for the headline, this story has not been edited by Newsx staff and is published 
from a syndicated feed.) 
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NHRC seeks report on child s death in Delhi park 

https://www.uniindia.com/nhrc-seeks-report-on-child-s-death-in-delhi-
park/india/news/3310910.html 

New Delhi, Oct 24 (UNI) The National Human Rights Commission (NHRC) on Thursday 
issued notices to the Delhi Chief Secretary, the Vice-Chairman of the Delhi 
Development Authority (DDA), the Commissioner of the Municipal Corporation of Delhi 
(MCD) and the Secretary of the New Delhi Municipal Council (NDMC) following the 
reported death of a four-year-old boy after a part of a machine in an open-air gym fell on 
him in a municipality-run park in West Delhi’s Moti Nagar. 

Taking suo motu cognizance of the incident, the Commission asked them to submit a 
detailed report on the matter within four weeks."The authorities are also expected to 
inform whether any compensation has been paid to the aggrieved family," the NHRC 
said in an order. 

"The report should also include the status of the maintenance and safety audit of the 
swings and gym equipment, etc., installed in public parks under their jurisdiction in 
Delhi," it added.The Commission has also asked the Delhi Police Commissioner to 
submit comments on the subject along with the status of the police investigation into the 
case. 

The incident took place on October 13. Reportedly, people present at the scene 
suspected that the nuts and bolts of the equipment were loose, which led to the 
incident. 

The Commission observed that if the contents of the media report are true, they raise a 
serious issue of human rights violations due to alleged negligence by the authorities in 
maintaining the equipment installed in the public park.The incident raises serious 
concerns about the condition of equipment in other public parks governed, managed, 
and maintained by local government bodies in Delhi, the NHRC said. 
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NHRC takes note of death of minor boy in Delhi 

https://www.thestatesman.com/india/nhrc-takes-note-of-death-of-minor-boy-in-delhi-
1503357340.html 

The rights body issued the notices taking suo motu cognizance of a media report on the 
incident and sought a detailed report in the matter within four weeks. 

Statesman News Service | New Delhi | October 24, 2024 7:53 pm 

The National Human Rights Commission (NHRC) on Thursday issued notices to Delhi 
Chief Secretary, Vice-Chairman of DDA, Commissioner of MCD and Secretary of 
NDMC over the death of a four-year-old boy after a part of a machine in an open-air 
gym fell on him in a municipality-run park in West Delhi’s Moti Nagar recently. 

The rights body issued the notices taking suo motu cognizance of a media report on the 
incident and sought a detailed report in the matter within four weeks. 

 
The NHRC said the report should also include the status of the maintenance and safety 
audit of the swings and gym equipment, etc installed in the public parks under their 
jurisdiction in the national capital. 

The rights body has observed that the contents of the media report, if true, raise a 
serious issue of violation of human rights due to alleged negligence by the authorities in 
the maintenance of the equipment installed in the public park. 

The NHRC said the incident raises serious concerns about the condition of equipment 
in other public parks governed, managed and maintained by the local government 
bodies in Delhi. 

The rights body has also asked the Delhi Police Commissioner to submit his comments 
on the subject along with the status of the police investigation being conducted in the 
instant case. 
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NHRC ने िदʟी के मोती नगर मŐ नगर िनगम Ȫारा संचािलत पाकŊ  मŐ चार वषŎय बǄे 

की किथत मौत के मामले का ˢत: संǒान िलया 

https://insamachar.com/nhrc-takes-suo-motu-cognizance-of-alleged-death-of-a-four-year-old-
child-in-a-municipal-park-in-delhis-moti-nagar/ 

 Editor  Posted on24 अƃूबर 2024 

रा Ō̓ ीय मानवािधकार आयोग (NHRC) ने 13 अƃूबर, 2024 को पिʮमी िदʟी के मोती नगर मŐ नगर िनगम 

Ȫारा संचािलत पाकŊ  मŐ एक ओपन-एयर िजम मŐ मशीन का एक िहˣा िगरने से चार वषŎय बǄे की मृȑु 

मामले मŐ एक मीिडया įरपोटŊ का ˢत: संǒान िलया है। मौके पर उपİ̾थत लोगो ंने उपकरण के नट-बोʐ 

ढीले होने के कारण दुघŊटना होने की आशंका ʩƅ की थी। 

आयोग ने पाया है िक मीिडया įरपोटŊ यिद सȑ है, तो सावŊजिनक पाकŊ  मŐ ̾थािपत उपकरणो ंकी देखभाल मŐ 
अिधकाįरयो ंȪारा किथत लापरवाही के कारण मानवािधकारो ंके उʟंघन का यह एक गंभीर िवषय है। यह 

घटना िदʟी मŐ ̾थानीय सरकारी िनकायो ं Ȫारा शािसत, Ůबंिधत और रखरखाव िकए जाने वाले अɊ 

सावŊजिनक पाकŘ मŐ उपकरणो ंकी İ̾थित के बारे मŐ गंभीर िचंताएँ पैदा करती है। आयोग ने मुƥ सिचव, 

एनसीटी िदʟी सरकार, उपाȯƗ, िदʟी िवकास Ůािधकरण (डीडीए), आयुƅ, िदʟी नगर िनगम 

(एमसीडी) और सिचव, नई िदʟी नगर पािलका पįरषद (एनडीएमसी) को नोिटस जारी कर चार सɑाह के 

भीतर मामले मŐ िवˑृत įरपोटŊ मांगी है। अिधकाįरयो ंसे पीिड़त पįरवार को मुआवजा देने संबंधी जानकारी भी 
मांगी गई है। 

įरपोटŊ मŐ अिधकाįरयो ंसे िदʟी मŐ उनके अिधकार Ɨेũ के अंतगŊत आने वाले सावŊजिनक पाकŘ मŐ लगे झलूो ं
और िजम उपकरणो ंआिद के रखरखाव और सुरƗा ऑिडट की İ̾थित भी मांगी गई है। आयोग ने िदʟी 
पुिलस आयुƅ से इस िवषय पर अपनी िटɔणी देने के साथ ही इस मामले मŐ की जा रही पुिलस जांच की 
İ̾थित भी बताने को कहा। 
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NHRC ने िदʟी मŐ ओपन-एयर िजम मŐ लड़के की मौत का ˢतः  संǒान िलया 

https://jantaserishta.com/delhi-ncr/nhrc-takes-suo-motu-cognizance-of-boys-death-at-
open-air-gym-in-delhi-3603611 

24 Oct 2024 3:01 PM 

New Delhi नई िदʟीः  रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) ने एक मीिडया įरपोटŊ का ˢतः  संǒान 

िलया है िजसमŐ बताया गया है िक 13 अƃूबर 2024 को पिʮमी िदʟी के मोती नगर मŐ नगरपािलका Ȫारा 
संचािलत पाकŊ  मŐ एक ओपन-एयर िजम मŐ मशीन का एक िहˣा िगरने से चार वषŎय बǄे की मौत हो गई। 

किथत तौर पर, मौके पर मौजूद लोगो ंको संदेह था िक उपकरण के नट और बोʐ ढीले थे, िजसके कारण 

यह घटना Šई। आयोग ने पाया है िक मीिडया įरपोटŊ की सामŤी, यिद सȑ है, तो सावŊजिनक पाकŊ  मŐ ̾थािपत 

उपकरणो ंके रखरखाव मŐ अिधकाįरयो ंȪारा किथत लापरवाही के कारण मानवािधकारो ंके उʟंघन का 
एक गंभीर मुȞा उठाती है। 

 यह घटना िदʟी मŐ ̾थानीय सरकारी िनकायो ंȪारा शािसत, Ůबंिधत और रखरखाव िकए जाने वाले अɊ 

सावŊजिनक पाकŘ मŐ उपकरणो ंकी İ̾थित के बारे मŐ गंभीर िचंता पैदा करती है। तदनुसार, इसने मुƥ सिचव, 

एनसीटी िदʟी सरकार, िदʟी िवकास Ůािधकरण (डीडीए) के उपाȯƗ, िदʟी नगर िनगम (एमसीडी) के 

आयुƅ और नई िदʟी नगरपािलका पįरषद (एनडीएमसी) के सिचव को नोिटस जारी कर चार सɑाह 

अिधकाįरयो ंसे यह भी बताने की उʃीद है िक Ɛा पीिड़त पįरवार को कोई मुआवजा िदया गया है।įरपोटŊ  मŐ 
िदʟी मŐ उनके अिधकार Ɨेũ के तहत सावŊजिनक पाकŘ मŐ लगाए गए झलूो ंऔर िजम उपकरणो ंआिद के 

रखरखाव और सुरƗा ऑिडट की İ̾थित भी शािमल होनी चािहए।आयोग ने िदʟी के पुिलस आयुƅ को इस 

िवषय पर अपनी िटɔणी देने के साथ-साथ तǽाल मामले मŐ की जा रही पुिलस जांच की İ̾थित भी बताने को 
कहा है। (एएनआई) 
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Rights panel takes cognisance of 4-year-old's death in open-air gym 
in Delhi 

https://www.tribuneindia.com/news/delhi/nhrc-takes-cognisance-of-4-year-olds-death-in-
open-air-gym-in-delhi 

Asks authorities to submit detailed report within four weeks 

New Delhi, Updated At : 03:09 PM Oct 24, 2024 IST 

 
The National Human Rights Commission (NHRC) has taken suo motu cognisance of a 
media report that a four-year-old boy died after a part of a machine in an open-air gym 
fell on him in a municipality-run park in West Delhi's Moti Nagar on October 13. 

People present on the spot reportedly suspected that the nuts and bolts of the 
equipment were loose, which led to the incident. 

The commission observed that the contents of the media report, if true, raised a serious 
issue of violation of rights due to the alleged negligence by the authorities in the 
maintenance of the equipment installed in the public park. 

The incident raises serious concerns about the condition of equipment in other public 
parks governed, managed and maintained by the local government bodies in Delhi. 

Accordingly, it has issued notices to the Chief Secretary, Government of NCT of Delhi; 
Vice-Chairman, Delhi Development Authority (DDA); Commissioner, Municipal 
Corporation of Delhi (MCD); and Secretary, New Delhi Municipal Council (NDMC), 
calling for a detailed report in the matter within four weeks. 

The authorities are also expected to inform whether any compensation has been paid to 
the aggrieved family. The report should also include the status of the maintenance and 
safety audit of the swings and gym equipment, etc., installed in the parks under their 
jurisdiction in Delhi. 

The commission has also asked the Commissioner of Police to submit his comments on 
the subject along with the status of the police investigation being conducted in the case. 
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ओपन एयर िजम मŐ मशीन के िगरने से चार वषŎय बǄे की मृȑु के मामले मŐ रा Ō̓ ीय 

मानवािधकार आयोग ने संǒान िलया   

https://www.newsonair.gov.in/hi/%E0%A4%93%E0%A4%AA%E0%A4%A8-
%E0%A4%8F%E0%A4%AF%E0%A4%B0-%E0%A4%9C%E0%A4%BF%E0%A4%AE-
%E0%A4%AE%E0%A5%87%E0%A4%82-
%E0%A4%AE%E0%A4%B6%E0%A5%80%E0%A4%A8-%E0%A4%95%E0%A5%87-
%E0%A4%97%E0%A4%BF%E0%A4%B0/ 

Site Admin | अƃूबर 24, 2024 7:13 अपरा˥ | NHRC 

    पिʮमी िदल्ली के मोती नगर इलाके मŐ नगर िनगम Ȫारा संचािलत ओपन एयर िजम मŐ मशीन के िगरने से 

चार वषŎय बǄे की मृȑु के मामले मŐ रा Ō̓ ीय मानवािधकार आयोग-एनएचआरसी ने संǒान िलया है। 

आयोग ने एक मीिडया įरपोटŊ का स्वत: संǒान लेते Šए मुƥ सिचव, एनसीटी िदʟी सरकार, उपाȯƗ, 

िदʟी िवकास Ůािधकरण (डीडीए), आयुƅ, िदʟी नगर िनगम (एमसीडी) और सिचव, नई िदʟी नगर 

पािलका पįरषद (एनडीएमसी) को नोिटस जारी कर चार सɑाह के भीतर मामले की िवˑृत įरपोटŊ मांगी है। 

इसके अलावा आयोग ने अिधकाįरयो ंसे पीिड़त पįरवार को मुआवजा देने संबंधी जानकारी का ब्यौरा देने 

को भी कहा है। आयोग ने िदʟी पुिलस आयुƅ से इस घटना पर अपनी िटɔणी देने के साथ ही पुिलस जांच 

की İ̾थित बताने को कहा है। 
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चार वषŎय बǄे की मौत के मामले मŐ  मुƥ सिचव को नोिटस 

https://hi.investing.com/news/general-news/article-322389 

Ůकािशत 24/10/2024, 11:16 pm 

नई िदʟी, 24 अƃूबर (आईएएनएस)। रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) ने िदʟी मŐ चार 

वषŎय एक बǄे की मृȑु के मामले का संǒान िलया है। बǄे की मृȑु इसी महीने 13 अƃूबर को पिʮमी 
िदʟी के मोती नगर मŐ Šई थी। यहां नगर िनगम Ȫारा संचािलत पाकŊ  मŐ एक ओपन-एयर िजम मŐ मशीन का 
एक िहˣा िगरने से बǄे की मृȑु Šई थी। रा Ō̓ ीय मानवािधकार आयोग के मुतािबक उसने मीिडया įरपोटŊ 
का ˢत: संǒान िलया है। मामले की गंभीरता को देखते Šए िदʟी के मुƥ सिचव और नगर िनगम के 

किमʲर को नोिटस जारी िकया गया है। 

रा Ō̓ ीय मानवािधकार आयोग के मुतािबक घटना ̾थल पर उपİ̾थत लोगो ंने पाकŊ  मŐ लगे उपकरण के नट-

बोʐ ढीले होने के कारण दुघŊटना होने की आशंका ʩƅ की थी। आयोग ने पाया है िक मीिडया įरपोटŊ यिद 

सȑ है, तो सावŊजिनक पाकŊ  मŐ ̾थािपत उपकरणो ंकी देखभाल मŐ अिधकाįरयो ंȪारा किथत लापरवाही के 

कारण मानवािधकारो ंके उʟंघन का यह एक गंभीर िवषय है। 

आयोग का कहना है िक यह घटना िदʟी मŐ ̾थानीय सरकारी िनकायो ंȪारा शािसत, Ůबंिधत और रखरखाव 

िकए जाने वाले अɊ सावŊजिनक पाकŘ मŐ उपकरणो ंकी İ̾थित के बारे मŐ गंभीर िचंताएं पैदा करती है। 

आयोग ने एनसीटी िदʟी सरकार के मुƥ सिचव, िदʟी िवकास Ůािधकरण (डीडीए) के उपाȯƗ, िदʟी 
नगर िनगम (एमसीडी) के आयुƅ और सिचव, नई िदʟी नगर पािलका पįरषद (एनडीएमसी) को नोिटस 

जारी िकया है। इन सभी से चार सɑाह के भीतर मामले मŐ िवˑृत įरपोटŊ  मांगी गई है। 

अिधकाįरयो ंसे पीिड़त पįरवार को मुआवजा देने संबंधी जानकारी भी मांगी गई है। įरपोटŊ मŐ अिधकाįरयो ंसे 

िदʟी मŐ उनके अिधकार Ɨेũ के अंतगŊत आने वाले सावŊजिनक पाकŘ मŐ लगे झलूो ं और िजम उपकरणो ं
आिद के रखरखाव और सुरƗा ऑिडट की İ̾थित भी मांगी गई है। 

आयोग ने िदʟी पुिलस आयुƅ से इस िवषय पर अपनी िटɔणी देने के साथ ही इस मामले मŐ की जा रही 
पुिलस जांच की İ̾थित भी बताने को कहा है। इससे पहले आयोग ने िदʟी मŐ नाले मŐ िगरने से हो रही लोगो ं
की मौत पर भी įरपोटŊ मांगी थी। 

िदʟी के अलीपुर इलाके मŐ एक खुले नाले मŐ िगरने से पांच वषŎय एक बǄे की मौत हो गई थी। रा Ō̓ ीय 

मानवािधकार आयोग (एनएचआरसी) ने इस घटना का ˢत: संǒान िलया था। यहां िनमाŊण कायŊ के ठेकेदार 

ने िबना कोई चेतावनी संकेत लगाए नाली को जगह-जगह खुला छोड़ िदया था। आयोग ने पाया है िक हाल के 

िदनो ंमŐ रा Ō̓ ीय राजधानी मŐ यह ऐसी पांचवी ंऐसी घटना थी। 
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मानवािधकार आयोग ने िदʟी के पाकŊ  मŐ बǄे की मौत पर नोिटस जारी िकया 

https://live7tv.com/2024/10/24/%E0%A4%AE%E0%A4%BE%E0%A4%A8%E0%A4%B
5%E0%A4%BE%E0%A4%A7%E0%A4%BF%E0%A4%95%E0%A4%BE%E0%A4%B0
-%E0%A4%86%E0%A4%AF%E0%A5%8B%E0%A4%97-%E0%A4%A8%E0%A5%87-
%E0%A4%A6%E0%A4%BF%E0%A4%B2%E0%A5%8D%E0%A4%B2/ 

Last updated: October 24, 2024 6:30 pm 

नयी िदʟी,24 अƃूबर (लाइव 7) रा Ō̓ ीय मानवािधकार आयोग ने पिʮमी िदʟी के मोती नगर मŐ नगर 

िनगम संचािलत पाकŊ  मŐ खुले मŐ चलने िजम मŐ मशीन का एक िहˣा िगरने से चार वषŎय बǄे की मौत की 
घटना पर िदʟी के मुƥ सिचव, िदʟी िवकास Ůािधकरण (डीडीए) के उपाȯƗ, िदʟी नगर िनगम 

(एमसीडी) के आयुƅ और नयी िदʟी नगर पįरषद (एनडीएमसी) के सिचव को गुŜवार को नोिटस जारी 
िकया। 
आयोग ने घटना का ˢत: संǒान लेते Šए चार सɑाह के भीतर मामले पर िवˑृत įरपोटŊ पेश करने को कहा 
है। 
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मानवािधकारो ंके उʟंघन के मामलो ंसे िनपटने मŐ NHRC पर उठे सवाल, आयोग ने 

िकया खाįरज 

https://hindi.indiatomorrow.net/2024/10/24/concerns-over-nhrcs-effectiveness-in-
addressing-human-rights-violations/ 

इंिडया टुमारो  Updated: 17 hours ago 

नई िदʟी | एनजीओ समूह – ऑल इंिडया नेटवकŊ  ऑफ एनजीओ एंड इंिडिवजुअʤ (AiNNI) और एिशयन 

एनजीओ नेटवकŊ  ऑन नेशनल ह्यूमन राइट्स इंːीǨूशंस (ANNI) के साथ काम करने वाले ʩİƅयो ं ने 

मानवािधकारो ं के उʟंघन को Ůभावी ढंग से संबोिधत करने मŐ िवफल रहने के िलए भारत के रा Ō̓ ीय 

मानवािधकार आयोग (NHRC) की आलोचना की है. इस बात की जानकारी counterview.net Ɋूज़ 

वेबसाइट ने दी है. 

हालांिक, रा Ō̓ ीय मानवािधकार आयोग ने इस įरपोटŊ को खाįरज करते Šए “िनिहत ˢाथŘ के कारण NHRC 

को िनशाना बनाए जाने” की बात कही है, और इसे दुिनया की नज़रो ंमŐ “देश की Ůितʿा को कम करने का 
Ůयास” बताया है. 

Ƹोबल अलायंस ऑफ नेशनल ह्यूमन राइट्स इंːीǨूशंस (GANHRI) को िदए एक Ůˑाव मŐ दोनो ं
एनजीओ ने कहा है िक NHRC की माɊता İ̾थित को 2017 से अपडेट नही ंिकया गया है. पारदिशŊता की यह 

कमी NHRC मŐ नागįरक समाज के िवʷास को कम करती है। 

įरपोटŊ मŐ NHRC की कायŊƗमता मŐ िगरावट पर Ůकाश डाला गया है, िजसमŐ मई 2024 मŐ इसके अȯƗ के 

इˑीफे के बाद से įरİƅयां जारी हœ और केवल एक कायŊवाहक सद˟ है. इसने NHRC पर बलाǽार और 

िहरासत मŐ िहंसा जैसे गंभीर अपराधो ंके बीच िनİʻयता और ˢतंũता को Ůितबंिधत करने वाले नए कानूनो ं
के सामने नागįरक ˢतंũता की रƗा करने मŐ असमथŊ होने का आरोप लगाया है. 

एक रणनीितक योजना िवकिसत करने मŐ मदद करने के िलए नागįरक समाज के Ůˑावो ं के बावजूद, 

NHRC ने अिधकारो ं के ʩवİ̾थत उʟंघन का जवाब नही ं िदया है या अपनी संगठनाȏक संरचना और 

नागįरक समाज के साथ जुड़ाव के बारे मŐ GANHRI की िसफाįरशो ंको लागू नही ंिकया है. 

įरपोटŊ मŐ NHRC की सद˟ता के भीतर Ůितिनिधȕ की कमी और इसकी जांच ŮिŢयाओ ं मŐ पुिलस 

अिधकाįरयो ंके Ůभाव की भी आलोचना की गई है, जो िन˃Ɨता से समझौता करता है. 

इस įरपोटŊ मŐ NHRC के वतŊमान नेतृȕ पर सवाल उठाए गए हœ, िवशेष ŝप से इसके महासिचव की िनयुİƅ 

ŮिŢया और पेįरस िसȠांतो ंके पालन की कमी के बारे मŐ, िजसके िलए सरकारी हˑƗेप से ˢतंũता की 
आवʴकता होती है. 
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įरपोटŊ, मानवािधकारो ंकी वकालत करने मŐ NHRC की िवफलता को रेखांिकत करती है, िहरासत मŐ िलए गए 

कायŊकताŊओ ंके िविशʼ मामलो ंऔर तǽाल मानवािधकार मुȞो ंकी सामाɊ उपेƗा को भी उजागर करती है. 

यह įरपोटŊ NHRC के संचालन की एक िनराशाजनक तˢीर पेश करती है, साथ ही यह सुझाव भी देती है िक 

यह अपने जनादेश को पूरा करने मŐ िवफल हो रही है, जबिक सरकारी Ůभाव और भारत मŐ मानवािधकार 

उʟंघनो ंको संबोिधत करने मŐ सुधार की आवʴकता पर गंभीर िचंता ʩƅ िकया गया है. 

रा Ō̓ ीय मानवािधकार आयोग ने इस įरपोटŊ को खाįरज करते Šए कहा है िक, िनिहत ˢाथŘ के कारण NHRC 

को िनशाना बनाया जा रहा है और िवʷ समुदाय की नज़रो ंमŐ देश की Ůितʿा को कम करने का Ůयास िकया 
जा रहा है. 

रा Ō̓ ीय मानवािधकार आयोग ने जारी बयान मŐ कहा है िक NHRC को मानवािधकार संगठन के ŝप मŐ अपनी 
िवʷसनीयता के िलए “ए” माɊता का दजाŊ Ůाɑ है. 

बयान मŐ कहा गया है िक, “एनएचआरसी, इंिडया अपने एनजीओ के कोर Ťुप की बैठको ंका आयोजन पहले 

से कही ंअिधक बार करता है, भले ही उनसे कोई खास ŮितिŢया न िमली हो. आयोग मानवािधकार रƗको ं
की सुरƗा सुिनिʮत करने के िलए भी कदम उठा रहा है, िजनमŐ Ǜादातर नागįरक समाज के सिŢय सद˟ 

शािमल हœ, और उनके िलए एक कŐ ū िबंदु ̾थािपत िकया है” 

NHRC Ȫारा जारी बयान मŐ कहा गया है िक, “यह अजीब है िक AiNNI के पीछे और एनएचआरसी, इंिडया 
की आलोचना करने वाले लोग भी इसके एनजीओ के कोर Ťुप के सद˟ हœ. उनसे बार-बार रा Ō̓ ीय 

मानवािधकार कायŊ योजना के िलए योगदान देने के िलए कहा गया है, िजस पर एनएचआरसी, इंिडया काम 

कर रहा है, लेिकन उनमŐ से िकसी ने भी कोई योगदान नही ंिदया.” 

बयान मŐ आगे कहा गया है िक, “कई मौको ंपर एनएचआरसी, इंिडया से िनमंũण के बावजूद, ये एनजीओ 

कई महȕपूणŊ मानवािधकार मुȞो ंपर इसके रा Ō̓ ीय ˑर के सेिमनारो,ं कायŊशालाओ ंऔर परामशŘ मŐ शािमल 

होने मŐ िवफल रहे. इससे पता चलता है िक वे केवल एनएचआरसी, इंिडया की आलोचना करने मŐ Ŝिच रखते 

हœ तािक जनता की धारणा और उसमŐ िवʷास को िवकृत िकया जा सके.” 
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मोती नगर मŐ चार वषŎय बǄे की किथत मौत के मामले मŐ NHRC ने पुिलस Ůशासन से 

मांगी įरपा◌ेटŊ  

https://royalbulletin.in/nhrc-seeks-report-from-police-administration-in-case-of-alleged-
death-of-four-year-old-child-in-moti-nagar/243960 

https://www.hindusthansamachar.in/Encyc/2024/10/24/NHRC-sought-a-report-from-the-
police-administratio.php 
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नई िदʟी। रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) ने पिʮमी िदʟी के मोती नगर मŐ नगर िनगम Ȫारा 
संचािलत पाकŊ  मŐ ओपन-एयर िजम मŐ मशीन के एक िहˣा िगरने से चार वषŎय बǄे की किथत मौत के 

मामले का ˢत: संǒान िलया है। आयोग ने अɊ सावŊजिनक पाकŘ मŐ उपकरणो ंकी İ̾थित पर िचंता ʩƅ 

करते Šए, िदʟी के मुƥ सिचव, डीडीए उपाȯƗ, एमसीडी आयुƅ और एनडीएमसी सिचव को नोिटस 

जारी कर चार सɑाह के भीतर मामले मŐ िवˑृत įरपोटŊ मांगी है। इसके साथ िदʟी पुिलस आयुƅ से पुिलस 

जांच की İ̾थित के बारे मŐ भी जानकारी और िटɔणी मांगी गई है। आयोग ने गुŜवार को यह जानकारी दी। 

 
एनएचआरसी ने 13 अƃूबर को पिʮमी िदʟी के मोती नगर मŐ नगर िनगम Ȫारा संचािलत पाकŊ  मŐ एक 

ओपन-एयर िजम मŐ मशीन का एक िहˣा िगरने से चार वषŎय बǄे की मृȑु मामले मŐ एक मीिडया įरपोटŊ 
का ˢत: संǒान िलया है। मौके पर उपİ̾थत लोगो ंने उपकरण के नट-बोʐ ढीले होने के कारण दुघŊटना होने 

की आशंका ʩƅ की थी। 

आयोग के मुतािबक, यिद मीिडया įरपोटŊ सȑ है तो सावŊजिनक पाकŊ  मŐ ̾थािपत उपकरणो ंकी देखभाल मŐ 
अिधकाįरयो ंȪारा किथत लापरवाही के कारण मानवािधकारो ंके उʟंघन का यह एक गंभीर िवषय है। यह 

घटना िदʟी मŐ ̾थानीय सरकारी िनकायो ं Ȫारा शािसत, Ůबंिधत और रखरखाव िकए जाने वाले अɊ 

सावŊजिनक पाकŘ मŐ उपकरणो ंकी İ̾थित के बारे मŐ गंभीर िचंताएं पैदा करती हœ। 
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िव̾थािपत कʳीरी िहंदुओ ंका Ůितिनिधमंडल NHRC अȯƗ से िमला 

https://jantaserishta.com/local/jammu-and-kashmir/delegation-of-displaced-kashmiri-
hindus-meets-nhrc-chairman-3604407 

24 Oct 2024 8:35 PM 

JAMMU जʃू: िव̾थािपत कʳीरी िहंदुओ ंके एक Ůितिनिधमंडल ने आज यहां रा Ō̓ ीय मानवािधकार आयोग 

National Human Rights Commission (एनएचआरसी) की अȯƗ िवजया भारती िसयानी से आयोग के 

महािनदेशक जांच अजय भटनागर की मौजूदगी मŐ मुलाकात की। Ůितिनिधमंडल का नेतृȕ संजीवनी शारदा 
कŐ ū के अȯƗ डॉ. एम.के. भरत ने िकया और 13 मांगो ंवाला एक ǒापन सौपंा। इन मांगो ंमŐ आतंकवािदयो ं
Ȫारा मारे गए कʳीरी िहंदुओ ंके िलए Ɋाय, कʳीरी िहंदुओ ंके नरसंहार को माɊता देना, सʃान और 

सुरƗा के साथ उनकी जɉभूिम पर वापसी, पुनवाŊस, मंिदरो ं और तीथŊ ̾थलो ं का पुनिनŊमाŊण, राजनीितक 

Ůितिनिधȕ, रोजगार पैकेज, कʳीर मŐ तैनात कमŊचाįरयो ंकी सुरƗा, कʳीर मŐ तैनात कमŊचाįरयो ंके िलए 

उपयुƅ आवास, केपी युवाओ ंके िलए कौशल िवकास योजनाएं, संपिȅ की िबŢी बंद की जानी चािहए और 

शारदा माता मंिदर कॉįरडोर खोलना शािमल हœ। एनएचआरसी अȯƗ ने आʷासन िदया िक समुदाय की 
मांगो ंको संबंिधत पƗो ंको सकाराȏक ŝप से अनुशंिसत िकया जाएगा। Ůितिनिधमंडल मŐ िशबन खैबारी, 
िवकास रैना, ɗारे लाल भट, संदीप पंिडता और महाराज कृˁ भट Maharaj Krishna Bhat शािमल थे। 
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